
No.

Amou

nt of 

conti

ngent 

claim

Amount 

of any 

mututal 

dues, 

that 

may be 

set off

Amount  of 

claim 

rejected

Amoun

t of 

claim 

under 

verifica

tion

Remarks, if 

any

Department Government

Ident

ificat

ion 

No.

Date of 

receipt

Amount 

Claimed

Amount of 

Claim 

admitted

Nature 

of Claim

Amou

nt 

covere

d by 

lien or 

attach

Whet

her 

lien/a

ttach

ment 

remo

% share 

in total 

amount 

of claims 

admitted

1

Employees 

Provident 

fund 

Organisation

S-1, TNHB, 

Vellore
A

15/03/20

21
24,212,170 22,181,533

Unsecur

ed
Nil Nil 98.87 Nil Nil 2,030,637 0

Penalties, 

Interest and 

damages not 

accepted

2

Employees 

Provident 

fund 

Organisatio

n

Regional 

Office 

Chennai 

North, 

Rroyapettah 

High Road, 

Chennai

B
15/03/20

21
616,562 253,277

Unsecur

ed
Nil Nil 1.13 Nil Nil 363,285 0 Do

Total 24,828,732 22,434,810 100 2,393,922 0
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